BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL BENCH, BHOPAL

Original Application No. 23/2021(CZ)

Swami Narharivanand Sarovar Jirnordhar Samiti

VS

State of Madhya Pradesh & Ors

Date of Inspection :- 16.06.202]

Committee members :-

I- Shri P. K.Sengupta, SDM, Gadarwada, Distt. Narsinghpur

2- Shri Alok Kumar Jain, Regional Officer M.P. Pollution Control Board ] abalpur
3- Shri Sunil Kumar Meena, Scientist 'D’, Central Pollution Contro| Board, Bhopal
4- Dr. SK. Khare, Scientist, M.P. Pollution Control Board Jabalpur
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Action Taken Report in compliance of order dated 28/05/2021 issued by
Hon’ble National Green Tribunal in the matter of O.A No. 23/2021 (CZ)
(Swami Narhariyanand Sarovar Jirnordhar Samiti Vs State of Madhya Pradesh)

Hon’ble National Green Tribunal, Central Bench, Bhopal has issued the following
direction vide order dated 28/05/2021 in the O.A No. 23/2021 (CZ) Swami
Narhariyanand Sarovar Jirnordhar Samiti Vs State of Madhya Pradesh & ors :-

“Issue raised in this Execution Application is the encroachment of Talab, Natural water
Body/Pond popularly known as Swami Narhariyanand Sarovar, which is situated in
village Saikheda, Tehsil and district Narsingpur (M.P.).The Nazri Aksh (current map) of
Swami Narhariyanana Sarovar/Talab indicate that, khasra/survey no.456 measuring
area 0.526 hectare, khasra/survey no.457 measuring area (.291 hectare and
khasra/survey no.458/1 measuring area 5.953 hectare, total area admeasuring 6.7770

hectare (which is equivalent to 16.72 Acres) is a natural body/band, of this Sarovar,
which is in its natural state.

We deem it just and proper to call report on the matter in issue in present application
from a joint Committee consisting of-

1. District Collector, Narsingpur, Bhopal

2. Municipal Corporation, Narsingpur

3. Central Pollution Control Board or its representative.

4. Madhya Pradesh Pollution Control Board or its representative.

The Committee is directed to visit the place and submit the factual and action taken

report within six weeks. The State PCB will be the nodal agency for coordination and

logistic support.

In compliance of the Hon’ble NGT order a committee of following officers visited the
site i.e. Swami Narhariyanand Sarovar at Saikheda village on 16™ June 2021:

1 Shr? P K. Sengupta, SDM, Gadarwada, Distt. Narsinghpur
i Shri Alok Kumar Jain, Regional Officer
Jabalpur

iii.  Shri Sunil Kumar Meena, Scientist ‘D’, Central Polluti
Eopa , ral Pollution Control Board,

M.P. Pollution Control Board

iv.  Dr. S.K. Khare, Scientist, M.P. Pollution Control Board Jabalpur
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FIELD OBSERVATIONS: \\
\
|

Swami Narhariyanand Sarovar is a natural water body at khasra/survey no.456 measuring

area 0.526 hectare, khasra/survey no.457 measuring area 0.291 hectare and khasra/survey

n0.458/1 measuring area 5.953 hectare, total area admeasuring 6.7770 hectare (which is

equivalent to 16.72 Acres).

The water body is surrounded by dense residential area. There is residential
encroachment on the West and North part of the Swami Narhariyanand Sarovar and the
domestic waste water generated from these houses is directly discharged into the Swami
Narhariyanand Sarovar. Other than the direct discharge from the above houses; 02 small
drains also meet in Sarovar, carrying domestic waste water from the nearby residential-
cum-commercial area. The map of Swami Narhariyanand Sarovar is enclosed as
Annexure — I. Swami Narhariyanand Sarovar is a holy place for the people. There is
Samadhi of Swami Narhariyanand in the middle of the pond. Being having religious

importance people walk round the pond (Parikrama) for holy purpose. The path of

Parikrama has also been obstructed by encroachments.

There are 73 encroachments identified which has been ordered to be removed by the
Tahsildar Saikheda. The Nagar Parishad Saikheda has also given notice to remove the

encroachment. The latest status & list of encroachments is enclosed as Annexure — I1.

Water sampling

The committee after surveying the site and drains meeting the Sarovar; carried out water

sampling from 02 respective locations to assess the water quality of the Sarovar:
1. Mid of the Sarovar near Samadhi (GPS location: 22.9607874, 78.5767628)
2. Near Tehsil Office before meeting Sarovar (GPS location: 22.9589697.

78.5785498) \
N\ \




The water analysis w.r.to pH, DO, BOD & Total Coliform report is as tabulated below: -

y Mid of the Sarovar Near Tehsil Qfﬁce
SN Parameters Unit near Samadhi befosraer?Ve;tmg
‘1 |pH - 7.86 7.92
. Dissolved Oxygen mg/l 7.8 5.2
3 |B.O.D. (3 days, 27°C) mg/l 3.2 48
4 Total Coliform MPN/100 ml 540 | 1100

The analysis results show impact of domestic waste water being discharged into Swami

Narhariyanand Sarovar from the nearby houses mostly of which are constructed as an

encroachment at the bank of Swami Narhariyanand Sarovar. There is plenty of water in

the Swami Narhariyanand Sarovar to dilute the domestic effluent but at the bank near

Tehsil Office the quality of water is more polluted than middle of the pond. Detail

analysis report is enclosed as Annexure — IIL

Earlier Action Taken by authorities

i

ii.

iil.

The total encroachment is 73, which has been ordered to be removed by the
Tehsildar Saikheda, the Nagar Parishad Saikheda has also given notice to

remove the encroachment. In the appeal there is no relief to the extortionists.

The nature of the encroachment of the encroachers is basically residential,
which has been built for the last 30-40 years, it also has a multi-storey
building, removing the encroachment can also create a law and order |
situation

M. P. Pollution Control Board Bhopal has imposed a penalty of Rs. 44.0 Lakhs on
Nagar Parishad, Saikheda for non-compliance of MSW Rules 2016 and direct

discharge into water bodies in compliance of directions given by Hon’ble NGT
O.A No. 606/2018 dated 25.02.2020 & 02.07.2020. Copy of the notice given to

Nagar Parishad Saikheda in this regard is enclosed as Annexure — IV




iv. Work for lying sewer line is under construction stage at Saikheda along with
installation of Sewage Treatment Plant (STP) of 2.6 MLD capacities for the
treatment of domestic waste water. Details of progress of STP is enclosed as
Annexure - V

Photographs along with coordinate recorded during inspection is enclosed as

ﬁ Annexure —VI

Recommendations:-
| 1. The local authority should expedite the work of STP construction and drain

connectivity to ensure that no untreated effluent meet water bodies.
2. District authority shall resolve the cases of identified encroachment as per the law.

3. To stop direct discharge of domestic waste water in Sarovar, local authority may

arrange to shift the domestic outlet drain of households towards road side (proposed

sewer line) to avoid further deterioration of the pond water.

4. The local authority may provide in-situ bioremediation to treat the effluent drains till

the STP work is ongoing.

5. A moving fountain may be installed in Sarovar to improve the dissolved oxygen.

V. Singh) (Sunil IL(\umar Meena) (A%) (P.K. Sengupta
S

Municipal Corporation Scientist ‘D’ Regional Officer
Narsinghpur Central Pollution M.P. Pollution Control jaderwara
Control Board Board Jabalpur Dist-Narsingpur

Bhopal
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ANALYSIS REPORT FOR

M.P. Pollution Control Board, Jab 1
WATER / WASTE WATER SAMPLE o o e al;’l”

Scheme No. 5, Plot No. 455/456

S 455/456, Vijay Nagar,
2.7?7_59%%‘&11&])391'5 Completion:22/06/2021 | i j:::::::“’
u
Project/Action Plans / LAB Inward : 19978 Tele:0761- 4042780,264787

A e xunme - TIL

N S | _ TEST REPORT - B

Tes TestReportNo.: 19978 | - B - B  Date: 22/06/2021

1. Name of the Customer : Narhari anand talab sai kheda - 140841

2. Address : -,Narshingpur,Narshinghpur

narshinghpur-, Taluka : Narsinghpur, District : Narsinghpur, GIDC : Not In SIDC

3. Nature of Sample : WAR-Water Act (Routine), (Insp Type : ROU-Routine Visit)

4. Sample Collected By & Analysed By : AJK.TTIWARI & AMIYA R.TIRKEY,JR SCT

5. Quantity of Sample Received ¢ 0

6. Code No. of the Sample 1 277194

7. Date & Time of Collection & Inwarding 1 16/06/2021 , (0900 to 0900) & 17/06/2021

8. Date of Start & Completion of Analysis : 17/06/2021 & 22/06/2021

9. Sampling Point : Talab Water Near samadhi

10. Flow Details (Remarks) : Talab Water

11. Mode of Disposal : Talab

12. Ultimate Receiving Body :

13. Temperature on Collection : & pH Range on pH Strip :App

14. Carboys Nos for : 132/621 & Color & Appearance :grinesh

15. Water Consumption & W.W.G (KLPD) : Ind :0.000 , Dom :0.000 & Ind :0.000 , Dom :0.000

Sr ~ Parameter Unit Test Method | Range of Testlng | Result
1/pH [ | pHUnits  4500-H+BAPHA std. methods 23 rd Edn. | 0.5-13.5 7
2 Turbidity 0 .~ NTU. | Nephelometric Method (21308 APHA Std.Methods 23 1-1000 N.T.U | e waion
3 |Conductivity __ 1 | micro.siom | 2510 B, APHA std. methods 23rd Edn. 10.1-20000 uSlem | 327.0
4 |Total Dissolved Solids mg/l | (2540 B, APHA std. methods 23rd Edn.) 10-10000mg/i 234.0
5| Fixed Dissolved Solids BN | mgl (2540 B, APHA std. methods 23rd Edn.) 110-10000mg/l 108.0
6 Suspended Solids ' ' mgll (2540 B, APHA std. methods 23rd Edn.) ' \5 10000mg/ 260
7 | Ammonical Nitrogen T - mg/| :{NHE.-F. APHA Std. Methods, 2'3rd7Edn.) o 1-30 mg/l ) 7 0.06
8|Nitrate I mg/! T(4500’N03 B, APHA Std. Methods, 23rd Edn.)  :0.01-100.0mgd 26
9|Total Hardness as CacO3 || mg/l (2340 C, APHA Std. Methods, 23rd Edn.) 2-1000mgll 160.0
10 Sodium ' " mgl (3500 Na B, APHA Std. Methods, 23rd Edn.) 1-100 mg/l 12,0
11| Chloride | mgl  4500-CI- B, APHA Std. Methods, 23rd Edn. 5-100mg/l 300
12 Sulphate mgll (4500 E, APHA Std. Methods. 23rd Edn.) '1-400mg/l T 140
13|Phosphate [ ' mgll | (4500 P D, APHA Std. Methods, 23rd Edn. ) ’o 01-20mg/l | o020
14Total coliform i | MPN/100mi | (9221-B, APHA Std. Methods, 23rd Edn.) ~ 11.8-1600MPN/100m 57 7540
15 Fecal Coliform ' ~ MPN/00 ml | (9221-E, APHA Std. Methods, 23rd Edn.) © 1.8-1600MPN/100MI 70
16/ Dissolved Oxygen T gl (4500-OB, APHA Std. Methods, 23rd Edn.) 0.1-15mg/l 78
17/Chemical Oxygen Demand | mgll (5220 B, APHA Std. Methods, 23rd Edn.) 15.0-10000 mg/l 200
18Fluoride | mg"  [(4500-F-D, APHAS(. Methods, 23rd Edn.)  [0.1-10mgl 4‘ ~ BDL
E Boron -1 7 } ~ mgll [(4500-B C, APHA Std. Methods, 23rd Edn.) 10.01-10mg/l I BBL
20/B.0.D (3 Days 270C) \ mg/| IS 3025,1993 1-10000 mg/l 3.2
21[Total Phosphate T (4500 P D, APHA Std. Methods, 23rd Edn.) 0-50mg/l NA
22 Calcium Hardness as CaCO3 | ~ Mglts | (3500- Ca B, APHA Std. Methods, 23rd Edn) 5-10000mg/! I 1200
23 Magnesium Hardness as CACO3 | Mglts  [(3500- Mg B, APHA Std. Methods, 23rd Edn) 5-10000mg/! 400




ANALYSIS REPORT FOR

MLP. Pollution Control Board, Jabalglz
WATER / WASTE WATER SAMPLE

Scheme No. 5, Plot No. 455/456
455/456, Vijay Nagar,Jabalpu)

.‘;.z:. |55 - .,.T';.::QE. < . o i
s.;cw-:ﬁamgﬁ.m-?eﬁlgi- .Analaf-sia-M__.._mgktmui_?fuéf’ZUZ' | Jabalpui
Project/Action Plans / LAB Inward : 19979 Tele:0761- 4042780,264787:
-~ TESTREPORT

TestReportNo.: 19979 S (e N _ Date: 22/06/2021

: Narhari anand talab sai kheda - 140841
-,Narshingpur,Narshinghpur

1. Name of the Customer
2. Address

narshinghpur-, Taluka : Narsinghpur, District : Narsinghpur, GIDC : Not In SIDC

3. Nature of Sample WAR-Water Act (Routine), (Insp Type : ROU-Routine Visit)

4. Sample Collected By & Analysed By i ALK.TIWARI & AMIYA R.TIRKEY,JR SCT
5. Quantity of Sample Received : 0
6. Code No. of the Sample : 277195

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis

16/06/2021 , (0900 to 0900) & 17/06/2021
17/06/2021 & 22/06/2021

9. Sampling Point : Talab Water Near Teh. office

10. Flow Details (Remarks) : NA

11. Mode of Disposal : Talab

12. Ultimate Receiving Body $

13. Temperature on Collection : & pH Range on pH Strip :App

14. Carboys Nos for : 133/621 & Color & Appearance :grinesh

15. Water Consumption & W.W.G (KLPD) : Ind :0.000 , Dom :0.000 & Ind :0.000 , Dom :0.000

§[ B Parameter Unit Test Method ; Range of Testlng ' Result
1|pH 1T | PHUnits | 4500-H+B APHA std. methods 23 rd Edn, 10.65-13.5 e
2[colour || Ptcoscale (2120-B, APHA Std. Methods, 23rd Edn.) 12-99 Co.Pt. Unit  Muddy
3 | Turbidity | N.T.U. Nephelometric Method (2130B APHA Std.Methods 23 1-1000 N.T.U 8.0
4| Conductivity ll | microslem 2510 B, APHA std. methods 23rd Edn. 0.1-20000 uS/em 378.0
5| Total Solids | mgl (2540 B, APHA std. methods 23rd Edn.) "10- 100000mgA | 3580
6 | Total Dissolved Solids o mgll | (2540 B, APHA std. methods 23rd Edn.) 110-10000mg/l | 2840
7 |Fixed Dissolved Solids. Bl o ' mag/l ' (2540 B, APHA std. methods 23rd Edn.) 10—100()Omg/l ] I Rl
8| Suspended Solids ' mal! '(2540 B, APHA std. methods 23rd Edn.) 5-10000mg/! 74.0
9 Ammonical Nittogen ' mgl  (NH3-F. APHA Std. Methods, 23rd Edn.) 0.1-30 mgll 0.40
10 Nitrate ' [ mgl (4500 -NO3 B, APHA Std. Methods, 23rd Edn.) 0.01-100,0 mg/l 42

11| Alkalinity as CaC03 ' ' mg/l (2320 B, APHA Std. Methods, 23rd Edn.) '1-5000mg/! 40.0

‘12| Total Hardness as CaCO3 mgl (2340 C, APHA Std. Methods, 23rd Edn.) |2-1000mg/| | 1700
13 Sodium I ~mg/l (3500 Na B, APHA Std. Methods, 23rd Edn.) 11-100 mg/l 16.0
14| Potassium ' L mah (3500 K B, APHA Std. Methods, 23rd Edn.) 11-100 mgll 6.0
15 Chloride ' - Cmgll ‘4500 Cl- B, APHA Std. Methods. 23rd Edn. 5-100mg/l 35.0
16/Sulphate ' ' mg/l (4500 E, APHA Std. Methods, 23rd Edn.) 1-400mg/! 10.0
17|Phosphate il L mgl héﬁ)o P D, APHA Std. Methods, 23rd Edn)  10.01- 20mgl | 08

18 Total coliform ' " MPN/100 mi | (9221 B, APHA Std. Methods, 23rd Edn.) 1.8-1600MPN/100mI Moo
19 Fecal Coliform 1 MPN/100 mi (9221 -E, APHA Std. Methods, 23rd Edn.) :1.8-1600MPN/i00mI 430

20/Dissolved Oxygen = ‘ mg/l  (4500-OB, APHA Std. Methods, 23rd Edn.) 0.1-15mgl S

'21/Chemical Oxygen Demand L mal (5220 B, APHA Std. Methods, 23rd Edn.) 5.0-10000 mg/| 36.0
22 Fluoride ' T g ~ (4500-F-D, APHA Std. Methods, 23rd Edn.) 0.1-10 g/l BDL

'23B.0.D (3 Days 270C) | [ mgl IS 30251993 1-10000 mg/l 48
24/ Calcium Hardness as CaCO3 | ' Mglts | (3500- Ca B, APHA Std. Methods, 23rd Edn) 5-10000mg/l 130.0

25 Magnesium Hardness as CACO3  Mgllts | (3500- Mg B, APHA Std. Methods, 23rd Edn) '5-10000mg/! 40.0
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... No. /HOPCB/2620 ! Bhopal, Date: Fome 2020 o e o
To,
AV\(\/\\QN/\ e 1V
T —
1. The Chief Municipal Officer, 2. The Commissioner,
Nagar Parishad, Urban Administration & Development Department,

Saikheda, Palika Bhawan, Shivaji Nagar,
Distt.- Narsinghpur, (M.P) Bhopal (M.P.)

Sub:  Show Cause Notice for imposition of penalty due to violation of directions of the

Hon’ble National Green Tribunal and the provisions of Solid Waste Management
Rules 2016.

Ref:  NGT order dated 25.02.2020 & 02.07.2020 in OA No. 606/2018

WHEREAS MP Pollution Control Board (MPPCB) is a statutory body constituted
under section 4 of the Water (Prevention & Control of Pollution) Act, 1974 and has been

entrusted with the responsibilities of enforcement of the Environment Laws prevailing in the
State.

WHEREAS, the power to issue directions under section-5 of the Environment

(Protection) Act, 1986 has been delegated to the Chairman, MPPCB vide notification dated
10.04.2001.

WHEREAS, you are the Urban Local Body- Nagar Parishad Saikheda, and it is
the mandatory duty of Urban Local Bodies to comply with the Solid Waste
Management Rules, 2016.

WHEREAS, you have not obtained authorization as per the provision of Solid Waste
Management Rules, 2016 from the MPPCRB.

WHEREAS, in OA No. 606/2018 , “Compliance of Solid Waste Management Rules,
2016 and other environment issues”, Hon’ble National Green Tribunal, Principal Bench, New
Delhi has directed that :-

1. After 31.03.2020 failure to comply with Rule 22 of SWM Rules, from Serial No. 1
to 10, every local body shall be liable 1 pay compensation at the rute of Rs. 10 Lakh per month
per local body for population of above 10 lukhs, Rs. 5 lakh per month per local body for
population between 5 lakhs and 10 lakhs and Rs. ] lukh per month per other local body from
01.04.2020 til] compliance.

2. Continued failure of every local bodv on the subject of commencing the work of
legacy waste sites remediation from 01.04.2020 1ill compliance will result in liability to pay
compensation at the rate of Rs. 10 lukh per month per local body for population of above 10
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lakhg, Rs. 3 lakh per month perdocalbady for population between 5 ajhs and 10 lakhs and Rs.-] .

lakh per month per other local body.

3. Commencement of setting up of STPs by 31.03.2020 — Compensation is payable
Jor failure to do so at the rate of Rs. 5 lakh per month per STP by concerned local bodies/State
(in terms of orders di 28.08.20]9 in O.4 No 593/2017 and 06.12.2019 in OA4. No 673/2018)
w.e.f. 01.04.2020.

4. Interim measures Jor Phytoremediation/bioremediation elc. in respect of 100%
sewage 1o reduce the pollution load on recipient waler bodies shall be under taken by
31.03.2020 — Compensation is payable for failure to do so at the rate of Rs. 5 lakh per month per
drain by concerned local bodies/States (in terms of orders dated 28.08.2019 in O.A No.
593/2017 and 06.12.2019 in O.4. No, 673/2018) w.e.f. 01.04.2020.

WHEREAS, MPPCB has been directed to assess the amount of compensation
liable to be paid by the Urban Local Bodies on the basis of above criteria.

WHEREAS, as per the record available with the MPPCB, and the site inspection
carried out by the officers of Regional Office, MPPCB, Jabalpur on 10.07.2020 (Report
enclosed), it is observed that you have not complied with the timelines given by the Hon’ble
NGT i.e. by 31.03.2020. The details are as follows:-

1. That, ULB has not complied with serial no. -2,3,8 and 10 of Rule (22) of Solid Waste
Management Rules, 2016. _

2. That, 01 waste water/sewage drain carrying untreated sewage on which In-situ-
bioremediation system has not been installed so far.

3. That, commencement of setting up of 01 STP at the identified drain is still to be achjeved
by the ULB.

Therefore ULB is liable to pay the environment compensation from 01 .04.2020 as under :-

S. Required Compliance Rate of penalty Voilation Period Amount in
no imposition 04 Months Lakh
(01/04/2020- 31/07/2020)

I. | Rule 22 of SWM Rules Rs. 1 lakh per month Bl 4
(Serial No. 1 to 10)

2. | Installation of In-situ Rs. 5 lakh per month 4 20
bioremediation system on per drain (1 drain)
drains

3. | Commencement of Rs. 5 lakh per month 4 20
setting up of STPs per STP (1 STP)

[ GRAND TOTAL 44 Lakh |

As per para 41 (a) of Hon’ble NGT order dt. 02/07/2020 “If the local bodies are
unable to bear financial burden, the liability will be of the State Government with liberty to take
remedial action against the erring local bodies .

14



— MADHYA PRADESH POLLUTION CONTROL BOARD
-;\i’?’;; Paryawaran Parisar, E-S, Arera Colony, Bhopal-462016
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e You. are, -hereby.,. given -an.-opportunity -of -hearing of 15 days to submit your
reply/objection (if any) pertaining to above stated non compliance.

In case no reply is received within 15 days from the date of issue of this notice,
above proposed Environmental Compensation shall be confirmed and action is also liable to be

initiated against the responsible officers under section-17 of the Environment (Protection) Acty
1986.

Encl - As Above

(Mahendra Singh Dhakad)
Chairman

Endt.No.:- 2 (U /HOPCB/2020
Copy to :-

1. The Principal Secretary, Govt. of M.P. Environment Department, Mantralaya, Bhopal,
for information please.

]

The Principal Secretary, Govt. of M.P. Urban Administration & Development
Department, Mantralaya, Bhopal, for information please.

(IS

The Member Secretary, Central Pollution Contro| Board, Parivesh Bhawan, East Arjun
Nagar, Delhi - 1100 32, for information please.

4. The Deputy Secretary, Chief Secretary office, Mantralaya, Bhopal, for information
please.

v T

5. The Regional Officer, M. P. Pollution Control Board, Jabalpur, for information &
necessary action please.

(Mahendra Singh Dhakad)
Chairman

v

Bhopal, Date: & /?@CT ZUZU
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Inspection Report

- Name of ULB - Nagar Parishad Sajkheda
Population = ; : < -11648 e e
Name, Designation & Address of In charge of ULB - Shri Uma Shankar Misrha

CMO, Nagar Parishad
Saikheda, Dist-Narsinghpur
Name, Designation & Address of In charge of facility - Shri Uma Shankar Misrha
CMO, Nagar Parishad
Saikheda, Dist-Narsinghpur

I - Part A ~Compliance status of MSW Rules 2016 — Rules (22) from Serial No. 1 - 10

S. Description Compimce—
No | Status
__‘-L_ﬁ_______,_ o _ Yes ° No
1. Identification of suitable sites for setting up solid waste p o;ssﬁg[Yes %- -
' facilities ) | i
2. gldenliﬁcation ot suitable sites for setting up common regional sanitary - ' No

landfill facilities for suitable clusters of local authorities under 0.5 | .
! “million population and for setting  up common regjonal sanitary landfill | |
' facilities or stand alone sanitary landfill facilities by all local authorities ‘ (
| “having a papulation of 0.5 million or more .

- v . 3 A D . 9. oro | N
* | Procurement of suitable sites for setting up solid waste processing facility | - : No
| and sanitary landfill facilities

Enforcing waste generators 1o practice segregation of bio degradable, | Yes | -
recyciable, combustible, sanitary waste domestic hazardous and inert solid | |
wastes at source.

Ensure door to door collection of segregated waste and its | Yes ,'
transportation in  covered vehicles to processing or disposal facilities.

| demolition wastes

J 6. | Ensure Separale storage, collection and transportation of construction and | Yes [
( 7.  Setting up solid waste processing facilities by all local bodies having | - |-

100000 or more population

8 !Sening up solid waste processing lacilities by local bodies and | - | No
| census towns below 100000 population. -' '
o
|

v ]

| etting up commoen or stand alone sanitary landfills by or for all local | - No
| | bodies having 0.5 million or more population for the disposal of only such

! f residual wastes trom the processing facilities as well as untreatable inert | |
L_ L wastes as permitted under the Rules

i 10.: Setting up common or regional sanitary landfills by all local bodies and | - ' No
| census towns under 0.5 million population for the disposal of permitted
{ waste under the rules il |
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Part B ~ Bio-remediation of Jegacy waste

(1) Number of Dump sites along with location :- 01 (Near CPA School, Dump Site)
el ... (Operational)
(ii) Quantity of Waste deposited in each dump site R S
(i1i) Status of bio- remediation in each dump site - Not started
(Started from 31.03.2020 /Completed/Not started)
(iv) Capping of Old and abandoned dump sites - Not started

(Started/Completed/Not started)

Part C — In-situ-bio-remediation

Description | Information to be providecTyé
[ Regional Office
Number of drains meeting water bodies ! 0l
(Name of drains/Nallah if any) . Nakta Nala meeting to Dudhij
, ' River
(ii) | Status of treatment of draimn by STP : STP is not installed i
 (Please provide details of STP along with no. of

' drains)
! (iii) | In-situ-bio- remediation system required on drains
| (Please provide No.)
I
(iv) | Drains where in- simu- bioremediation have started
| from 31/03/2020 (Please provide No.) | not started
F(v) J Drains where in- situ- bioremediation have not started 0l
j‘ till 31/03/2020 (Please provide No.)

ol

Part D - Status of STP

[T |

- S. ] Description Information to be provided by__'
No | Regional Office
(i) | Number of drains where STPs are required 01 |
(ii) | Number of Operational STP till 31.03.2020 No STP is operational
| (pl. provide no. and capacity of each STP) i_
| (i) ' Number of drains on which STPs are under 00
| | construction as on 31.03.2020
E (pl. provide details of STP & drains) L

| (iv) | Number of drains where construction of STPs have | 01
| I not started as on 31.03.2020 ‘

(V) | Number of other STPs where construction has
| been started as on 31.03.2020 (Other than drains) |
- (vi) | Total number of STPs required to be setup in ULB ’ 01 ’

00

f= |
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Total Penalty on ULB (To be caleulated from 1" April to 31" July2020):-
Lete __IT"—-—-———»-—‘-__\____'_______-_—‘_ e
S¥

Description Amountin Lakh |

= |

Non Compliance of MSW Rules 2016 - Rule (22) from ’ 04
ii

serial No. 1-10 (As per part A of annex. I)

- B | Bio-remediation of Legacy Waste ' No Legacy waste in |

JiI (As per part B of annex. I) MSWwW operational

I il dump site

_i.—C_ Ir{—:‘itu-bio-remediation - Thn‘:_(hmmﬁln—silw ' 20 !

.i bio-remediation have not started from 31.03.2020

-l ' (As per part C of annex. I) | |'
D | Commencement of settin g up of STPs by 31/03/2020 | 20 |

“The drains where construction of STPs have not started | I

_ |ason31.03.2020” (as perpantDotsne ) | 2 | |
| i

\Totall’enahy | 44

Note- The inspection report should be supported with Jatest photographs
(Inspection Report is attached)

Date of Inspection = 1070772020
‘/—_h‘\l.._
Name & Signature of Inspecting Officer - - ‘\L_{.(@Lup
L 7ay Khare
Scientist

I hereby approve the above said facts of the inspection report

B\“ﬂ/k
Re}x‘i(mal Officer
(Name & Signature with Seal)

(I5%)
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— DriA K. Khare
' Scientist
Regional Office
M P. Pollition Control Board. Jabalpus
Mo', 98932-69230
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PROGRESS REPORT AS PER MPUDC

Name of Town

Saikheda

1
[ 2 ‘ Package No. 5G Phase-t(Sewer)
3 Name of Contractor M/S Engineering Professional Co. Pvt.Ltd and M/S South Gujraat Construction Co.Pvt.Ltd.{3V)
g ‘ Work Order/agreement date 10.07.2018
5 _ Date of Commencement 05.08.2018
6 ‘ Date of completion as per agreement 02.12.2020
7 % Date of Extension YES,30.11.2021 by letter no.PMU/ENGG/5G/2021/5001 Dt:-10/06/2021
8 _ Elapsed Days
9 ‘ Contract Amount Rs. 3373.64 Lacs
10 ‘ Design Build Cost Rs.2396.92 Lacs,Revised after VAC-33by letter no.PMU/VO/MPUSIP/SG/VAR-02/8819Dt. 5/12/2020
11 \ AMT. of Work done up to date of completion
N 12 s Overall % of physical & Financial Progress Physical Progress:-48.68%,Financial Progress:-23.05%
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Annexure-6
Photograph taken During Inspection of Swami Narhariyanand Sarovar on dated
16/06/2021 in the matter of Hon’ble NGT Bhopal O.A No. 23/2021
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" Saikheda, Madhya Pradesh, India
MP SH 44, Saikheda, Madhya Pradesh 487661

Lat N 22° 57' 33.8364"
Long E 78° 34' 38.2512"
16/06/21 03:16 PM

Saikheda, Madhya Pradesh, India
Unnamed Road, Saikheda, Madhya Pradesh

487661, India
Lat 22.960923 Long 78.577791
16/06/21 03:06 PM
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Saikheda, Madhya Pradesh, India
Unnamed Road, Saikheda, Madhya Pradesh

487661, India
Lat 22.960929 Long 78.577767
16/06/21 03:06 PM
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- Saikheda, Madhya Pradesh, India
MP SH 44, Saikheda, Madhya Pradesh 487661, India

Lat N 22° 57' 32.3244"
Long E 78° 34' 42.762"
16/06/21 03:40 PM




